
Jammu and Kashmir Pollution control Committee
Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008ll

Tel - 01 91 -2476927; mail - membeBecretarykspcb@gmail com

No:- JKPCC/NG r /oA lSOl {tg' I 6 Date:fl -03-2024

Subject:- Compliance of Hon'ble National Green Tribunal Order dated
L2-Ot-2024 in the matter of MA No. 9812022 in OA No.

l80l202l titled "Mukul Kumar Vs. State of Uttar pradesh &
Ors.".

Sir,

ln compliance to Hon'ble National Green Tribunal Order dated

l2-Ol-2O24 in MA No. 9B{2OZ2 in OA No. tB0lZO2t titled ,.Mukul Kumar

Vs. State of Uttar Pradesh & Ors.", kindly find enclosed the Compliance

Report of Jammu and Kashmir Pollution Control Committee.

It is requested that the compliance report may kindly be taken on

record and place before the Hon'ble NGT for consideration.

Yours faithfully,

Encl:- As above.

Copy to the:-
L. Member Secretary, Central pollution Control Board, Delhi.
2. Sh. G. M. Kawoosa, Additional Standing Counsel for J&K Govt. in

Hon'ble NGT matters in New Delhi, for information and necessary
action. This is in reference to Govt. of J&K Order No. g495JK(LD) of
2022 date d 12-1.0-2022.

3. Sh. V.P. Yadav, Director & Head, Wate Management Division_|, CpCB,
Delhi.

The Consultant (Judicial)
Hon'ble Nationat Green Tribunat (P.B)

New Delhi

\"\"k
(J.N. Sharma) '

Envirormental Engineer

w
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Originat Apptication No. 18O ot 2021 & in MA No.9Bl2O22

IN THE MATTER OF "Mukul Kumar Vs
State of Uttar Pradesh & ORS."

Comptiance Report on behatf of Jammu and Kashmir pottution Control
Committee pursuant to Hon'ble Nationat Green Tribunat dated 12-01-
2024 passed in the matter of M.A. gB ol 2022 under O. A. No. 1eOt2O21
(Mukut Kumar Vs State of UttarPradesh & Ors).

Background :

The Hon'bte National Green Tribunat Order dt. 12-01-2024 in M.A No.

9812022 in OA 180/2021 has directed the fol.l.owing:

"Ihe issue involved in this MA is about compliance of the provisions

contained in Bio-MedicalWaste Management Rules,2016 (BMW Rutes,

2016). ln terms of the directions of the Tribunal dated 23.01 .2025 and
17.10.2023, the reports on behalf of States/UTs of Andhra pradesh,

Meghalaya, Punjab, Tripura, Himachal Pradesh, Madhya pradesh,

Haryana, Tamil Nadu, Puducherry, )&K, Chhattisgarh, uttar pradesh and
Goa have been filed. The reports from other States/UTs are stiLl awaited.

2. Hence, we direct the remaining States,/Ufs b file their reports at least
one week before the next date of hearing....."

J&K Pottution Controt Committee has atready submitted the
comptiance report on 06-01-2024. ln continuation to the atready submitted
comptiance report and as per Centrat Pottution Controt Board, Dethi

communication, report on Comptiance to directions of Hon,bte Nationat
Green Tribunal (NGT) in the matter of M.A. 98 ot 2022 under O. A. No.

180/2021 (Mukut Kumar Vs State of Uttar pradesh & Ors) is being
submitted.

Page l of 7
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Status of Training programme conducted or scheduled regarding
com liance to environmentaInorms:

A) Status of compliance to Biomedical, Waste Management Rules'
2016 by State/UT

# Action points Status of compliance/action taken

1 lnventory with
respect to
heatth care
facitities

Totat no. of HCFs: 7671

No. of bedded HCFs: 2924

No. of non-bedded HCFs: 4747

Tota t b iomed ica I waste generatio n: 8651.42

(in kg/day)

2 Status of
Authorization
of HCFs

- Authorised bedded & Non Bedded HCFs :]

Jammu & Kashmir 2022-2023: 1O52 
]- Reason for unauthorized HCFs/Action taken

against such HCFs: Mostty Govt. HCFs have

not sought authorization from J&K PCC, as

bedded HCFs (more than 10 beds) have not yet

instatted ETP/STP.

- Notices issued to HCFs during 2022-2023:477

- EnvironmentatCompensationimposedon:

i) S.M.G.S Hospitat (Govt.) , Shatamar Road,

Jammu - Rs. 18,28,000/-

ii) Acharya Shri Chander Cottege of Medicat
Science & Hospitat (Pvt.), Sidhra, Jammu - Rs.

1,37,34,800

iii) Maharishi Dayanand Hospitat & Medicat
Research Centre, B.C. Road, Jammu - Rs.

Yes/No lf yes, detaits of training
inctuding date, place, no.
of participants, outcome
of the training and action
taken thereof

# Training imparted
to

1 District Magistrates
2 Judiciat officers

Potice officers3

A tetter dated 28l02l2o24has
been sent to the
Ad mi nistrative Department,
J&K in the matter.
The information is awaited.

4 Any other

Page 2 of 7
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7,12,000

iv) Chowdhary Hospitat. GREF, Akhnoor, Jammu -

Rs. 1,79,400

- No. of HCFs monitored during year 2023:812
- No. of CBWTFS monitored during year 2023:

03 (every month)

- No. of HCFs found comptying with BMWM
Rutes, 2016:1052

- No. of CBWTFS found comptying with BMWM
Rutes, 2016:03 (except for a few observations:
Non-connectivity of OCEMS on CPCB Portat at
times, non-maintenance of treatment
equipments)

- No. of HCFs found non-comptying with BMWM
Rutes,2016:6619

- List of common viotations observed in HCFs :

lncomptete forms, non-imptementation of bar
code, non-submission of MoU with CBWTF,
improper tifting site, non-submission of AnnuaI
Report.

- No. of CBWTFS found non-comptying with
BMWM Rutes,2016: Nit (with few non-
compliances).

- Action taken by SPCB/PCC for non-comptiance
: Notices issued to the non-comptying
Common Bio-Medicat Waste Treatment
Facitities :03

t Status of
CBWTFS

- No. of CBWTFs: 03

- Totat BiomedicatWaste treatment and disposaL
through CBWTFs: 841 8.S3 (in kg/day)

- Totat capacity of CBWTFs operating in UT:
26250 ( kg/day)

- Adequacy of CBWTFs in terms of comptiance
with standards: OCEMS Connectivity with
CPCB monitored, regutar monitoring by
J&KPCC Labs.

- Adequa in terms of cove rage of attdistricts by
Page 3 of 7

3 Comptiance
Status of HCFs
and CBWTFS
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CBWTFS:

oJammu : Att the 05 Districts of Jammu Division
are covered by the Common Bio MedicatWaste
Treatment Facitities viz., Anmo[ Heatth Care,
Vittage Rakh Rara, Samba, within 75 Kms.
However, the remaining 05 districts are beyond
75 Kms and in the absence of any other CBWTF
in Jammu, the existing CBWTF is coveringthese
districts atso.

oKashmir : Att the 10 districts of Kashmir
Division are covered by the two existing
Common Bio Medicat Waste Facitities viz.,
Kashmir Heatth Care System, IGC Lassipora,
Putwama & Ctean City Waste Management
Co. at Somurbugh, Lasjan, Budgam except for
remote areas.

olf inadequate, action taken: NA

5 Status of
Captive
treatment
Facitities/ deep
buriats

- No. of captive treatment facitities: Nit
- Totat BiomedicatWaste treatment and disposat
through captive treatment facitities: NIL (in
kglday)

- Totat BiomedicatWaste treatment and disposat
through deep buriats: 232.88 (in kg/day)

6 Constitution of
state Advisory
Monitoring
Committee
and District
LeveI
Monitoring
Committee

- Has been Constituted?: Yes (Govt. Order
No.874 GAD ot 2017 dated 0710712017 (Copy
enctosed as An nexu re-!)

- lf Yes, frequency of meeting: Last meeting hetd
on 2411212019

- lmportant decisions taken during the meetings,
if any:

1. Att HCFs to seek Authorization.

2. Timety furnishing of Annuat Reports by HCFs.

3. Bar Coding to be imptemented through
Hospitat Devetopment Fund.

4. Mission Director, NationaI Heatth Mission,
J&K, to initiate the process to engage a

consuttant for estabtishment of Efftuent

Page 4 of 7
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Treatment Ptants in District Hospitats.

7 lmptementation
status of
Barcode
System

Status of imptementation of bar code by HCFs

in J&K: 2186

Status of imptementation of bar code by

CBWTFS: Same as above

8 Training and
Capacity
Buitding of
officiats of
SPCBs/PCCs
and
Healthcare
Facitities

No. of Training programs conducted by

J&KPCC :03

No. Training programs conducted by HCFs

:1391 (as per AnnuaI Report 2022)

9 lnstattation of
OCEMS by
CBMWTS as a
setf-
monitoring toot
and
transmission
of data with
servers of
SPCBS/ CPCB

Number of CBWTFs instatted OCEMS: 03

Number of CBWTFs transmitting OCEMS data
to CPCB server: 03

B) Regarding action taken on Para 14 of Hon'bte NGT direction dated
23.01.2023

. Action taken on Para 14 of Hon'bte NGT direction dated

23.01.2023 regarding reduction of radius for permission for

additiona t CBWTFs to 40 km of existing facitity a nd num ber of beds

to 500 beds, for ensuring better comptiance:

Jammu: At present there is onty one CBMWTF covering the
Heatth Care Facitities (HCFs) in the 10 districts of Jammu Region.

An lntegrated Treatment, Storage and DisposaI Facitity TSDF

- Ramasethu lnfrastructure Pvt. Limited, as a part of their
lntegrated Common Hazardous Waste Treatment, Storage'
Disposat and Recycting Facitity at Deep Va[tey, Phase ll, IGC

Page 5 of 7
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Samba had been granted Consent to Estabtish (Fresh) dated
06-04-2023, for Treatment and Disposal. of 2 MT/Day of Bio
MedicaI Waste atso.

The existing Common Biomedicat Waste Treatment Facitity
covering HCFs of Jammu - lvl/s Anmot Heatthcare has fited a writ
petition wP(c) No. 1027 dated 09/05/2023v/sUf ofJ&K and ors,

against the consent to Estabtish (Fresh) issued to the above
mentioned TSDF.

Kashmir: There are onty 02 Common Bio Medicat Waste

Treatment Facilities providing service to Heatth Care

Facitities in atl. the 10 districts of Kashmir Region. Both the

CBWTF are tocated in two districts of Kashmir Division, within

35 kms of each other, but cater to the entire Kashmir Division.

Current Scena rio with respect to CBWTFS:

Adequacy of CBWTFS in terms of compliance with standards:
Atl the three CBWTFS are connected with the Ontine
Continuous Emission / Efftuent Monitoring System (OCEMS)

and are regutarly monitored by the J&K PCC Laboratories.

Whether gap anal.ysis has been conducted: Yes/No (lf yes, submit
the report to CPCB if not yet submitted): The Gap Anatysis report of
Jammu is enctosed as Annexure-ll. The gap anatysis report of
Kashmrr wrtl. be submitted soon.

Outcome of the gap anal.ysis conducted in Jammu: Besides, the
above mentioned CBWTF & an integrated TSDF, 02 CBI4WTFS are
urgentty required for HCFS of Jammu Division for the 05 Districts of
Rajouri, Poonch, Kishtwar, Doda and Ramban.

01 CBWTF is required for Kashmir to cover the hitl.y and remote
areas, as we[[ as for preparedness of any future pandemic in the
UT of .Jammu & Kashmir.

Page 5 of 7
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o Prayer:

ln the premises, it is therefore respectfutty prayed that the comptiance
report may kindty be taken on record and ptaced before the Hon'bte
NationaI Green TribunaI for consideration.

q ')' 'vn
(J.N. Sharma)

Environmentat Engineer
J&K PCC

Page 7 of 7
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ANNEXURE-I

Government of lammu and Kashmir,
General Adminisbation Department.

Civil Secretariat. Srinaoar.

subiect:- Re-constitution of the Advisory committee to oversee the
implementation of the Bio-Medical Waste (Management and
Handllng) Rules, 2016 in the State.

Reference: Uo No.FST/pCB/66/1998 dated n.a6,Z0t7 from Forest,
Environmeni & Ecology Depaftment,

Government 0rder xozffi -GAD of 20tZ
Dated: ?.o7.zot7

In supersession of Governrnent Order No.692-GAD of 1999
dated 16,06.1999, and in pursuance of rule-11 of Bio-Medical Waste
(Management and Handting) Rules, 2016 of the Ministry of Environment,
Forest and Climate Change, Government of India, as issued under
Notification No. G.S.R 450(E) ciated 3'd June,2015, sanction is hereby
accorded t0 the rerconstitution of Advisory Committee comprising the
fotlowing to oversee the implementation of Bio-Medical Waste
(Management and Handling) Rules, 2016 in the State:-

I ' Administiatrve - Seireia.w, Health & Medicai Chairman
nDe

2 Representative of Forest, Environrnent & Eco{ogy

dg"\,
$)E4r

Member 
I

._!9c[9!9ry-_l-_?epq4[el!3 Reprcsentative of Animal and Sheep Husbandry fu'lember

*ment
4 Principal, Government Medical College, r(s)

Jamm i.r/Srinaga

.tl_egl![ SS rvlg99,_lerTr.q! u/ Kas h gg, 
---

M

Membe

5 DireCor

7 Member

5

Environmerrtal Engineering Member

Sgqretaly.!!gte Poliutiorr Control Boari Member

-B Director,_UiU$ Local Bodies.&f ,n M

9 .!wo !G_OqJrom,!gmVl(ls[nt{, t1

c

S

By order of the Government of Jammu & Kashmtr.

sd/-
(Khurshid Ahmad) IAS,

Comrnissioner/Secretary to the Governrnent.

No, GAD(Adm)1 68/ 70 I 7-V
Copy to the:-

1) CommissionerlSecretary to the Governrnent, Heailh & l"ledical Educa[ion Depai-tmer':t
2) COmmlsSioner/SeCretary to the GoYernrnent, fores! Envaronmetrt and Ecology

Departmant. His U0 flle ls also returrrexl herewith.

Dated $.ai.zatt

l
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3) Chairman, J&K, Sbate Pollution Contrr:l Board, Srinagar,
4) Principal Government Meoical College, Jammu/Srinagar.
5) Director, Health Services, JammtrT(ashmir.
6) Chief Engineer, Urban Environmental Engineering Departrient (UEED).
7) Member Secretary, State Pollution Control Board.
B) Director, Urban Local Bodies. Jarnmu/Kashmir.
9) Director, Archives, Archeology and Museurns, J&K.
10) OSD to Minister for Forest, Environment and Ecology for information of the t-lon'ble Minister
11) OSD to Depury ChieF Minister,
12) Prilate Secretary to the Chief Secretary.
L3) Private Secretary lo the CornmissionerlsecreLary to the Government, GAD
14) Govt. Order filelstock file/GAD website.

rt

r,rr',,,[
(
to

teeaz Ka
e Government.

cho),
D:tyy sfuetarv

41 6*r
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GAP ANALYSIS STUDIES FOR ADDITIONAL BMW TREATMENT CAPACITY REQUIREMENT ANNEXURE'It

f'4inistry of Environment, Forests & Climate Change (N,aoEFCC), Govt. of lndia notified the Bio-tVledical Waste
(BMW) l\4anagement Rules,2016 and its subsequent amendments. ln accordance to the rules, every
occupier of a Health Care Facility (HCF) shall either set up requisite Bio-tVledical waste treatment facilities on
site or ensure requisite treatment of the Bio-lVedical Waste (BIVW) at an approved Common Bio-Medical
Waste Treatment Facility (CBWTF), No untreated bio-medical waste shall be kept stored beyond a period of
48 hours, iVlajority of the hospitals do not have adequate arrangement for disposal of the hospital waste.

As per the guidelines, State Pollution Control Board/Committee, the prescribed authority under the Bio-
MedicalWaste Management Rules, 20'16 is required to prepare an inventory with regard to bio-medicalwaste
generation and to conduct gap analysis with respect to coverage area of bio-medical waste generation. to
conduct gap analysis with respect to coverage area of Bio-tVledical Waste generation, adequacy of existing
treatment capacity of CBWTF in each coverage area o[75 Km. and to prepare action plan for development of
new CBWTF. CBWTF may be allowed to be established in an approved industrial area or on a land procured

by entrepreneur in accordance with location criteria prescribed under these guidelines in consultation with
SPCB/PCC

A CBWTF located within the respective State/UT shall be allowed to cater the healthcare units situated at a
radial distance of 75 Km. However, in a coverage area where 10,000 beds are not available within a radial

distance of 75 Km., existing CBWTF in tne locality (located within the respective State/UT) may be allorr,ietl to

cater to the healthcare units situated upto '150 Km. radius w.r.t. its location provided the bio-medical waste
generated is collected, treated and disposed of within 48 hours as stipulated under the Bio-lVedical Waste

lVanagement Rules, 2016, as amended.

A centralized system for treatment of Bio-medical waste came up in Jammu Division at village Rakh Rara,

Vijaypur, Samba in the year 2012, which is catering to most of the parts of Jammu Division .

At present 1595.53 kg/day waste is being collected by the CBWTF for treatment and disposal i.e. 91% of

total waste generated in Jammu Division viz. 1748.78 kg/day (Annexure lll), The remaining g0/o of waste is

being disposed off through Deep Burials, mostly used by Govt. HCFs and few Pvt. HCFs in remote areas

where the CBWTF facility is not available, As is evident from current scenario of Bio-medical Waste

Management in the UT, there is no Gap between BIVIW Generation and the Existing BI\{W Treatment

Capacity cf CB\tVTF either" within prescribed 75 krns radius area or above. However, there is a need of

Common Bio-medical Waste Treatment and Disposal Facility in Districts beyond 75 kms of racjirrs of existing

CBWTF, which can cater to the remote areas and hiliy areas oi the iammu Division, so that the waste is

disposed off within 48 hrs and travelling of infectious waste across many districts is minimized (Annexure l&

il),
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S.

No District

Wise

Coverage

area

(pl.

indicate

areas

covered by

a CBWTF

in the

State/UT)

No. Of HCFs

Eo
o
oo
oEo

TD

o
c;z.

6
E
o

J
.=
o
Eo
Eo
E')

==6
'c,q)
G
E
ao
6
oF

Total existing treatment capacity in kg/day

G
'g
ox
.g€oooo.
..2o
c6

.E'
o
Go
F

==co
6
oF

6
OE

=oE:<
c.F
.9'6E3oo
E(J(uecrc

=E=ii(Do
CF3=E=oCO!rD
CLE
3E

xul

Remarks

(Whether

additional

Trr;atment

Capacity is

required or not)

No. of
HCFs

Having

MOU

with

CBvvrF

No. of
HCFs

Having

Valid

Authoriz

ation

No. of
HCFs

Having

Valid

Consent

Bedded Non

Bedded

g
o'uo
o
.sa
E

pP g
>6=*E 

=o: E
= >.=
<f=

c
_.9G*i.ots
EE
-g:E(-,O

E
f
m
aooo

o
!,o
,66q
=eo@>E
<o

Yes No

1 I 3 4 E 6 7 B 9 10 11 12 '13 14

q
.=,o
G

E,-
lo
li
,<,
Eo
o
(D
1(,|
o
.=5croE
I
u-

h
dIo
@o

1FIJ 16 17 to

1 Jammu 381 731 4907 1157.77

4800 1 600
4800

(shredder)

't1,200

1593.53

- 10042.23 553 169 50

2 Samba 123 159 278 71.64 - 11128.36 97 27 3

3 Kathua 257 285 304 64.36 -1 1 135.64 118 40 1

4 Udhampur 210 203 668 113.72 -1 1 086 28 21 1

q Reasi 103 tlo 372 146.9 -'11053.1 lo 5 1

6 Ramban 123 93 70 28.22 -11171 .78 14 4 1

7 Poonch 179 139 ,10 25.43 -11174.57 15 4 0

8 Rajouri 280 ltJ 550 57.26 -11142.42 Jt) 18

o Doda 211 170 590 53.61 -1 I 146.39 18 4 0

10 Kishtwar 82 56 100 29.87 -11170.13 5 11 0

Total 1949 2075 8078 1748.78 "9451.22 973 303 60

TOTAL 4024 8078 1748.78 1 59s.53 -9451.22 973 303 60

Annexure-l

Coverage District-wise gap analysis for assessing additional BMW treatment capacity requirement is tabulated as below:
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S. No
DISTRICT COVERAGE AREA OF CBWTF WITHIN 75 KMS

Jammu Jammu, Akhnoor, Arnia,
Singh Pura, Suchetgarh.

Bahu, Bhalal, Bishnah, Dansal, Jourian , Khour, Mandal, fVlarh ,Nagrota, Pargwal, Ranbir

2 Samba J a Barimba rahamB na Gh
? Kathua Amb, RamkoteN DiKathua Hiran
4 Udham ur IVI Tikri
5 Reasi Katra

DISTRICT WISE AREAS COVERED BY CBWTF WTHIN 75 KMS.

DISTRICT \TdISE AREAS COVERED BY CBWTF UPTO 150 KMS

DISTRICT WISE AREAS COVERED BY CBWTF BEYOND 75 KMS AND MORE

Annexure-ll

S. No DISTRICT ACOVERAGE 0REA F CBWTF FROM 75 5il1 KMS
Jammu ChowkiC lVaira l\4andrian1

2 Kathua Biil lViahanawar Basohli r, Lohai [/alhar
? udh Rani ar, Chenani , Panchari
4 Reasi ThakrakoteASRe nPou A ASrn Ch ASSA
5. Ramban Ram ban Batote Assa Ta
6 ri Kalakote, Beri n Su rbande ni Nowshe ilauto, Darhal

S. No STRICTDI COVERAGE AREA cOF BWTF BEYOND 501 KMS
1 ri 160 KM
2. lVan

J Doda
179 KM

181 KM
4 Bhadenruah '194 KM
5. Thathri

174 Ktt
b Gandoh 241KtV
7 Surankote 219 KM
B Mendhar

Kishtwar
10 Mandi

221Kl\t

247 KtV

239 km

44tt Poonch
245 KM

V

1

o
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Annexure-lll

Gap Analysis Based on Bio-Medical Waste (BMW) Generation & Actual TreatmenUDisposal of BMW by CBWTF

S. No Coverage area (pl.

indicate areas covered

by a CBWTF in the

StatelUT)

No. Of HCFs

o
o
oo
@
Eo
cct

o
ciz

G

ox
.g
o
6
o
o

==co
E
o)
6
E
@o
E
o
F

Total existing treatment capacity in kg/day

:\
as

D

a
@

i5
g
fi

o
Go
F

=Et!
i6
o

CD

'a
.ox
tIJ

EE*c
E.-c>\

.0 3_

E3
o!
CC
oct(9E

CII F-

5=az
=dto
-o
6(9

Remarks

(Whether

additional

Treatment

Capacity is

required or not)

o

o6

o
E
Eo(II
coz.

Co
o
o
E'5
C

drc='
-= >'=
>6=6E5
oo=
o!;
= >.=<-=

o

.Y@

e:e(-)(]

E
=cn

ooo

o
o
.6
6q
=oOo
>,E
<o

Yes No

1 2 3 4
(

6 7 8 I 10 11 12 IJ 14 1EIJ

Yr

2022

Jammu, Samba, Kathua,

Udhampur, Reasi, Rajouri,

Doda, Poonch, Ramban,

Kishtwar

1 949 2075 8078 1748.78 4800 1600
4800

(shredder)

1595 53

- 9451.22

Yes

beyond

75 km

radius

TOTAL 4024 8078 '1748.78 11,200 1595.53

Y

)
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Approximate projection of BMW waste in next ten year:

w

Covered by CBMMF
No of Beds Covered /ToBe

S. No Year No. ofTotal
HCFs

Total No. of
Beds

Within 75 Kms, 75 Kms.

Qty. of Waste
To Be
Generated

1 2032 20514
Prolected @
410/o Annual
Growth Rate

19119

Projected @
10% Annual
Growth Rate

12030

Assumed @
11o/o Annual
Growth Rate

8448
Assumed @260/,
AnnualGrowth
Rate

3462.58 kg/day
Prolected @
9.8% Annual
Growth Rate2. 2022 4024 9559 2348 1748.783, 2012 783 4698 INA 881
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